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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELMI

O00Ro 737 of 1994

New Oelhi, this the 4th day of October,1994

Hon'ble Shri J.P. Sharma ,Membar (3)
Hon'ble Shri B.K. Singh,Member (&)

2hri Biwan Chand,

sfo Shri Saljha Ram,

C/o Kalawati Davi

Sadh Nagar Part Ii,

House No.686, Palam Colony,

Now Delhio 0o0oo “pplicant

By Advocate: Shri A, Kalija

us° ‘ '

Union of India

through o

Garrison Enginser(P),

Sirsa,

Haryana, eoo Respondents

By Advocate: Shri MoK, Gupta,

g RDE R (ORAL!
Hon'ble Shri J.P, Sharma,Member (J)

We heard the lsarnsd counsel for the
applicant for some tims as wal) as the lsarnsd
Counsel for the respondants, Ths lesarnad
counsel for the applicant doess not want to
press this application and wants to withdrau
the same, The application is therefors
dismissed as uithdraun. Cost on partiss,
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(BSK—EINGH ) (3.P. SHARMA)
Member (R ) Member(J)
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